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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA_BENCH

OA, 1157 of. 1996

Present: Bon'ble Mr,Justice A.K.Chatterjee,Vice-Chairman,

- Hon'kle Mr, M,S.Mukherjee,Administrative Member,

SWAN KUMAR UKIL & ORS,
VS-
UNION BF INDIA & ORS,

For the petitionérs Mr,Samir Ghesh, counsel.

For the respondentss Mr,F.K.Arera,counsel,

H ons 09-10-96¢. - Orxgdered ens 09-10-96.

K.C erjee,V,C

Beth sides are present and we have heard them

in full,
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These 88 applicants were initially appointed ag ...

Clerk Gr,1lI en diverse in the Eastern Railway |

A
and,elaimed te have passed the Appendix-IIA Exeminatien
and were given promotien te the pest of Clerk Gr.I and
thereafter te the post ef Acceunts Assistanté. Instant
application has been filed for feilure—tbsemplywith

' a directien upen the respendents te accord the benefits
of 4 advancd increments to them“:g\ﬁaving passed the said
Appendix II Examinatien in Nevembker,1980 of which result
was puhlisheé in March,1981. | \ ".4,. -
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Hearing the 1d,counsel for the parties and en
perusal of the applieation, we consider it apprepriate
to dispese this application at the stage of admission
gtself with a direetien upon the respendents , in par-
;g;g,"cular, respendent ne.2 herein, te treat this applica-
tion itself as a representation by the petitiener fer
the reliefs elaimed by them and te dispese it of by
passing @ speaking erder within é months f% the date
of communicatien ef this order e A cony of . mof ler

be
tghall e eommicated te the 1d.eounsel for the peti€ioner

A At S L&
as seen as ,o:sé:i:‘,;‘\he petitiener shall esmmrarrhoede-

o %ﬂ sedd respendents hq-aming a copy of this applieatien
tegether with all its enelasures aleng with a cepy ef

the Order passed this day.

The applicatien is dispesed ef. N eosts.
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(M.S,Mukherjee) (A.K.cKﬁee)

Membper(A) Vice-Cheirmen,




